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LEGISLLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DEILHI
Bulletin Part-I

(Brief summary of proceedings)
Wednesday, 28 March 2018 / 07 Chaitra 1940 (Saka)

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair

2.09 PM Question Hour :

Starred Question No. was 141 asked.
2.12 PM The Chair referred the reply to Starred Question No. 141 to the Questions & Reference
Committee as the reply was not received from the Services Department.

2.18 PM The Chair also informed that replies to Starred Questions No. 144, 145 & 151 and
Unstarred Questions No. 369, 371 to 376, 378, 381 & 383 to 387 were also not received from the
Services Department. He stated that as already directed, all such questions stand referred to the
Committee of Privileges.

Members Ruling Party expressed their anguish over non-receipt of replies to the aforesaid
Questions. They wore black badges in protest. The Chair also expressed his displeasure and
wore black badge.

Starred Questions No. 143, 146 to 150 were asked and replied to. Starred Questions No. 144 &
145 were asked. Replies to Starred Questions No. 142, 152 to 160 and Un-Starred Questions No.
369 to 461 (except 369, 371 to 376, 378, 381 & 383 to 387) were placed on the table.

Hon’ble Dy Chief Minister made a brief statement on the reply to Starred Question 152
pertaining to the Tourism Department.

3.25 PM Special Mention(Rule-280) :

The following Members raised matters under Rule-280 with the permission of the Chair:

1. Shri Jagdish Pradhan 6. Shri Om Prakash Sharma
2. Shri Adarsh Shastri 7. Shri Ajay Dutt

3. Shri Shri Dutt Sharma 8. Ms. Rakhi Birla

4. Shri Rajesh Gupta 9. Shri Vijender Gupta

5. Shri Jitender Singh Tomar 10. Shri Vishesh Ravi

3.55 PM Motions seeking extension of time for submission of Committee Report :

I. Shri Somnath Bharti moved the following Motion : “That this House agrees to extend the
time for submission of the Report of the ‘Special Inquiry Committee to investigate alleged
illegal restoration of cancelled license of a ration shop in Burari’. The Committee shall
submit its report to the Hon’ble Speaker before the commencement of the Eighth Session of
the Sixth Legislative Assembly.”

II. Shri Ajesh Yadav moved the following Motion : “That this House agrees to extend the time
for submission of the Report of the ‘House Committee on Municipal Corporations in
Delhi’. The Committee shall submit its report to the Hon’ble Speaker before the
commencement of the Eighth Session of the Sixth Legislative Assembly.”

III. Shri Saurabh Bharadwaj moved the following Motion : “That this House agrees to extend
the time for submission of the Report of the ‘Special Inquiry Committee to probe alleged
irregularities and corruption in bodies that are administering the games of Cricket and
Hockey in NCT of Delhi’. The Committee shall submit its report to the Hon’ble Speaker
before the commencement of the Eighth Session of the Sixth Legislative Assembly.”

IV. Shri Saurabh Bharadwaj moved the following Motion: “That this House agrees to extend
the time for submission of the Report of the ‘Special Committee to examine the Message
dated 13.09.2017 of the Hon’ble Lieutenant Governor.’ The Committee shall submit its
report to the Hon’ble Speaker before the commencement of the Eighth Session of the Sixth
Legislative Assembly.”

V. Shri Rajesh Gupta moved the following Motion : “That this House agrees to extend the
time for submission of the Report of the ‘Special Inquiry Committee to investigate alleged
irregularities in award of a contract to M/s ESP India Pvt. Ltd. by the Transport
Department of the Government of NCT of Delhi’. The Committee shall submit its report to
the Hon’ble Speaker before the commencement of the Eighth Session of the Sixth Legislative
Assembly.”

All the aforesaid Motions were put to vote and adopted by voice-vote.



4. 4.00 PM
5. 441 PM
6. 4.42PM
7. 5.04PM
8. 5.10PM
9. 540PM
10. 5.58 PM
11. 7.17 PM

The Chair adjourned the House for 30 Minutes for tea-break.

House reassembled.
Hon’ble Speaker in-Chair.

Statement by Minister of Power :

Shri Satyendra Jain, Hon’ble Minister of Power made a statement that the Govt. has reduced
the tariff of Electricity in Delhi. He also announced the revised slabs of tariff.

Members of BJP stood up on their seats and alleged that tariffs had been increased.

Shri Manish Sisodia, Hon’ble Deputy Chief Minister requested the Chair that the aforesaid
issue be discussed in the House.

The Chair agreed to the proposal of Hon’ble Deputy Chief Minister.

Motion to extend sitting of the House :

Shri Manish Sisodia, Hon’ble Deputy Chief Minister moved that the sitting of the Seventh
Session of Sixth Delhi Legislative Assembly be convened on 02 April & 03 April, 2018.

The Motion was put to vote and adopted by voice-vote.

(5.08 PM : Members of BJP again raised the issue of electricity tariff and walked out of the House
in protest.)

Shri Narayan Dutt Sharma and Ms. Alka Lamba raised the issue of alleged leakage of
Question Papers of School Examinations being conducted by the CBSE.
Shri Manish Sisodia, Hon’ble Deputy Chief Minister also expressed his views and stated that it
was unfortunate that the credibility of CBSE had become suspect.
(5.25 PM : Members of BJP came back in the House.)
Shri Somnath Bharti, Shri Anil Kumar Bajpai and Shri Om Prakash Sharma discussed the
situation arising out of ongoing sealing drive in Delhi.
Congratulatory Motion (Rule-114) :
Ms. Rakhi Birla moved the following Motion of Thanks :
“This House congratulates Government of National Capital Territory of Delhi which has
accomplished the unprecedented task of reducing the electricity tariff under the efficient
leadership of Hon’ble Chief Minister Shri Arvind Kejriwal and by giving top priority to the public
interest, it has established record of not increasing the electricity tariff during its tenure.”
The following Members participated in the discussion :

1. Shri Saurabh Bharadwaj
(6:06 PM : The Chair extended the sitting of the House upto 7.00 PM)
Shri Manijinder Singh Sirsa
Shri Madan Lal
Shri Vijender Gupta, Leader of Opposition

5. Shri Somnath Bharti
Shri Satyendra Jain, Hon’ble Minister of Power replied to the discussion.
(6.58 PM : The Chair named Shri Om Prakash Sharma for his indecorous behaviour.
As Shri Om Prakash Sharma refused to withdraw voluntarily, the Chair directed the Marshalls to
escort him out).
(Shri Vijender Gupta, Shri Jagdish Pradhan and Shri Manjinder Singh Sirsa walked out in protest)
Announcements by Hon’ble Speaker :
The Chair announced that the notices of ‘Special Mention under Rule-280° would be accepted
upto 11 AM on 02 April 2018 for the sitting of the said date.
Hon’ble Speaker further announced that the short duration discussion listed for the day would be
taken up on 02 April 2018.
The Chair also announced the names of the Members who had been elected to the Financial
Committees for the year 2018-2019 i.e. Committee on Public Accounts, Committee on Govt.
Undertaking and Committee on Estimates.

e

12. 7.18 PM The Chair invited all the Members of the House on the occasion of ‘Mahavir Jayanti’ on 29

March 2018 at 4.30 PM in the Assembly lawns.

13. 7.19 PM The Chair adjourned the House upto 2.00 PM on Monday, 02 April 2018.

Delhi
28 March, 2018 Secretary

C. Velmurugan
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